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DCs-ACsIT

F.No. P-328/T&P/DC-ACsIT/2016-17/ ) &) S

OFFICE OF THE

PRINCIPAL CHIEF COMMISSIONER OF INCOME TAX

ORDER NO. 35 /6.0.

2016-17

Sub: -Estt.

Group ‘A’

NEW DELHI

Dated : 11™ May, 2016

- Transfers

and

Postings of

Deputy/Assistant Commissioners of Income-tax - Reg. -
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The ftransfers and postings of the following Deputy/Assistant
Commissioners of Income-tax are hereby ordered with immediate effect and till
further orders:-

S.NO. INAME OF THE Civil Code FROM TO
OFFICER
1 |ADARSH KUMAR 1156P CCIT-3 PCIT 09
11559
2 |SHIV NANDAN KAUL | 105BH CCIT-7 PCIT 13
08635
PREETI SINGH 120BE CCIT CENTRAL CCLT TS
4 |GAUTAM DEB 085AF CCIT CENTRAL PCIT 09
08507
5 |PRADEEP KUMAR 11563 CCIT CENTRAL DGIT-INV-HQRS
1156T
6 |PRADEEP KUMAR 115H6 CCIT CENTRAL ADG (DTRTI)
KANOJIA 11576
7 |[RAJESH KUMAR 115HU CCIT CENTRAL PR.CCIT-INFRA
8 |RS AMBEDKAR 075FI CCIT CENTRAL DGIT I&CI
07638
9 |DR.EKTA CHADHA 110AT CCIT CENTRAL OSD PR.CCIT
10 |RAM NIWAS 1258H CCIT CENTRAL CCIT-7
11 |SURJIT SINGH NAIN| 125BL CCIT CENTRAL PCIT 03
12 | DURGESH SHUKLA 120DB CCIT CENTRAL PCIT 06
13 |SANJAY GOSAIN 105BE CIT AUDIT-1 PCIT 08
08632
14 INEHA YADAV 120CF CIT EXEMPTION PCIT 0B
15 |MANDEEP PANWAR 130cU CIT(TDS)-1 PCIT 09
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16 |ASHISH CHAURASIA | 130cV CIT (TDS)-1 PCIT Q9
17 |HARSH SIDDHARTH 130DV CIT (TDS)-2 CCIT CENTRAL
GAUTAM
18 |SUDHA YADAV 130DC CIT (TDS)-2 CCIT CENTRAL
19 |AMANPREET 100AA DGIT INV DGIT I&CI
20 |RAJARAJESWARI R 120¢c DGIT INV OSD PR.CCIT
21 |[M NARSIMHA RAJU 08121 DEIT INV CCIT EXEMPTION
08060
22 |OM PRAKASH 075FV DGIT INV PR.CCIT-
07651 VIGILANCE
23 |SANDEEP RANA 120AB DGIT INV PR.CCIT-
PERSONNEL GAZ.
24 |DIVYA VASHISHTA 120BF DGIT I&CI PCIT 08
25 |REEMA YADAV 120CE DGIT I&CI CCIT CENTRAL
26 |DHRUBASISH DEKA 120AQ OSD CBDT INV DGIT INV
27 |M SHANMUGA PRIYA | 130CX OSD PRCCIT PCIT 15
28 |MEENAKSHI SINGH 130DJ OSD PR.CCIT CIT (TDS)-1
29 |SHIVANI BANSAL 080FC PCIT 02 CIT EXEMPTION
08057
30 |DAVINDER SINGH 105FQ PCIT 04 PR.CCIT-COORD
RATHI
31 |GULZAR AHMAD 110¢J PCIT 05 PR.CCIT-ADMN
WANI 11059
32 |BHUPENDER JIT 105FZ PCIT 06 CIT JUDICIAL
KUMAR
33 |AJAY KUMAR GOYAL 125FS PCIT 08 CIT JUDICIAL
34 |AMARJOT 120DP PCIT 10 CCIT CENTRAL
35 |KESHAV CHOUDHARY | 130AH PCIT 10 DGIT INV
36 |MAMTA SINGH 130DW PCIT 10 PR.CCIT-
PERSONNEL NG
37 |SAUMYA MISHRA 120DC PELIT 11 PCIT 03
38 |PRATIBHA 110GA PCIT 11 OSD PR.CCIT
CHAUDHARY
39 |ROBIN KUMAR 130CT PCIT 11 PCIT 05
40 |AMBIKA AGRAWAL 130BM PCIT 12 PCIT 06
41 |INDU BALA 120CK PCIT 12 PCIT 02
42 |SAURABH UPADHYAY | 130BN PCIT 12 PCIT 24
43 |RAJEEV RANJAN 130CR PCIT 13 PCIT 23
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44 INEHA TOMAR 120DE PCIT 13 CIT AUDIT-1
45 |NAVEED TRUMBOO 1308BP PCIT 14 PCIT 02
46 |SUKANT VATSA 130BQ PCIT 14 CCIT CENTRAL
47 |SADDIK AHMED (PH) 130CE PCIT 15 PCIT O1
48 |SUDHAKAR VERMA 130CN PCIT 15 CCIT CENTRAL
49 |TARUN KUMAR 130BF PCIT 16 PCIT 07
50 |SAKET SINGH 130BJ PCIT 16 PCIT 07
51 |SHEETAL SARIN 130AU PCIT 17 PCIT 08
52 |PUGALIA CHANDAN 130AV PCIT 17 CCIT CENTRAL
RAJENDRA
53 [SANTOSH KUMAR 130EA PCIT 18 CCIT CENTRAL
54 |AMRITA SINGH 130AR PCIT 18 DGIT INV
AHUJA
55 |PRIYA GOEL 130BS PCIT 19 DGIT INV
56 |PRATIBHA SINGH 130BY PCIT 19 CCIT CENTRAL
57 |BHANU PRATAP 130CA PCIT 20 DGIT INV
SINGH TANWAR
58 |NIDHI NAIR 130CB PCIT 20 CCIT CENTRAL
59 |SHIKHA SEMWAL 120¢T PCIT 21 CCIT CENTRAL
60 |SAWNI DIKSHIT 130AQ PCIT 21 PCIT 04
61 |JATIN 130AN PCIT 21 DGIT INV
62 |SANJIV KUMAR 130E6 PEIT 22 PCIT 05
63 |ROHIT DEO JHA 130BU PCLT 22 DGIT INV
64 KUMAR ABHINAV 130AK PCIT 23 CCIT CENTRAL
65 |ANURAG VARDHAN 94051 PCIT 24 PCIT 01
66 |SMRITI TRIPATHI 130AC PCIT 24 DGIT INV
67 |DEEPAK KAPOOR 110FH PR.CCIT-ADMN PCIT 08
68 |6 P SINGH 105Fs PR.CCIT-COORD 2 PCIT 04
09602
69 |B K SINGH 08561 PR.CCIT-FINANCE | PR.CCIT-INFRA
085CF NEW PROJECTS
70 |SMITA SINGH 08011 |PR.CCIT-PERSONNEL PCIT 24
080FF NG
71 |SHELENDER 11540 |PR.CCIT-VIGILANCE PCIT 04
SHRIVASTAVA 115FW &LITIGATION
72 |PRASHANT SHUKLA 100DC uoP PR.CCIT-FINANCE
73 |SUNIL KUMAR 1106L uoP DEIT-INV-HQRS
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RATJWANSHI
74 |VIVEK NAGRATH 125FU UoP PCIT 03
75 |CHUKKA MANIKAYA 13567 uoP DGIT I&CI
DEVA RATNAKAR
76 |SWATI RATNA 100DY uoP CIT AUDIT-2
77 |INDU BALA SAINI 10526 UoP CCIT-3
78 |ABHINAV AGRAWAL 140AF UoP PCIT 16
79 |AMAR PAL 130FP UoP PCIT 18
80 |AMIT KUMAR SINGH 140BF UOP PCIT 21
CHAUHAN
81 |ANKIT JAIN 140AM UOP PCIT 17
82 |ANKUR GOYAL 130EO uopP PCIT 14
83 |ANSHU SHARAWAT 140AA uoP PCIT 11
84 |ANSHUL 140BC vuoP PEIT 20
85 |ARINDAM MISRA 140BM uoP PCIT 24
86 |ARJUN SINGH 140DZ uoP PCIT 11
87 |ASHISH CHANDRA 140CK UoP CIT(TDS)-1
88 |ASHISH KUMAR 130ER UOoP PCIT 18
DABAS
89 |ASHISH KUMAR 140As uoP PCIT 21
SHUKLA
90 |DHEERAJ 140CX UoP CIT (TDS)-2
91 |DIVYA CHAUDHARY 140AP UoP PCIT 14
92 |IBU SANJEEB GARG 140AV uoP PCIT 19
93 |KRISHNA KUMAR 140¢cy uoP PCIT 18
RAMAWAT
94 |KUMAR ASHUTOSH 140BX uoP CIT(TDS)-1
95 IMANISH KUMAR 140BZ uoP CIT (TDS)-2
DABAS
96 |MANOJ MITTAL 140AX uoP PCIT 11
97 |MONIKA PANGTEY 140EK UQOP PCIT 20
98 |MONIKA PAWAR 130FQ uoP PCIT 16
99 |INAINA KAROL 140AH uoP PCIT 19
100 NARENDER SINGH 130FT vorP PCIT 13
101 |[NEHA SAHAY 140AR UoP PCIT 20
Mj/_ Page 4 of 6
e e
I s/l

www.taxguru.in



T&P of DCs-ACSIT

‘_102JNI5HEETH YADAV 130FL | uoP PCIT10 |

103 INISHI CHAUDHARY 130EZ | uor PCIT 12

104 ‘OM PRAKASH MEENA | 140DY uopP PCIT 17

105 |PARUL GAUR 140BE UoP PCIT 21

106 |PRADEEP SHEKHAR 140ED UOP HQRS to CIT
\1 (EXEMPTION)

107 |RAJA YAQOOB 140AZ uoP PCIT 17

FAROOQ

108 |RAJAT SEN 1408P uoP PCIT 10

109 |RICHA JAISWAL 130 EN uor PCIT 22

110 |RINI HANDA 130FJ uopP PCIT 15

111 |ROMA CHAUDHARY 140¢CN uop CIT (TDS)-2

112 |RUBAL SINGH 130FU UQOP PCIT 12

113 |RUCHIKA SHARMA 140BU UoP PCIT 12

114 |SACHIN KUMAR 130FM uorP PCIT 10

115 |SHEFALI SINGH 130FA uoP PCIT 14

116 |VIJITPATEL 140¢D UOP PCIT 15
| 17 'VIKAS CHOUDHARY 130EX uop PCIT 22 B
2. The above order is being passed in accordance with the approval of the

Local Placement Committee.
3. Compliance of this order shall be reported by 20™ May, 2016.

4 In accordance with clause (xiv) of the Transfer and Posting policy, the
posting of an officer has been made for a particular charge. The assignment of
particular circle or posting would be made by the concerned CCIT of that
charge.

5 The Controlling Officers should ensure that the officer before being
relieved submit his/her resume/self assessment to the concerned reporting
officer and report/review the APARs of their subordinates and submit them to
the concerned Reviewing Officer or to the Principal CCIT, Delhi , as the case
may be. A compliance certificate with regard to above shall be given in writing
by the officer under transfer and the same shall be forwarded to the Principal

CCIT, Delhi.
ye
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6. The Officers under transfer shall strictly adhere to the following
suggestion of CIT (CO) communicated vide letter No. F. No. CIT
(CO)/DEL/516/2008-09/110 dated 15/04/09:-

"The officer on transfer would continue to retain RSA token with him/her.
However, the transferred officer would intimate his/her transfer detail
(old/new designation & location) to FMS Helpdesk / ADIT (Network) in
office of the CIT (Admn & TPS) either through a phone call or Lotus mail
for de-linking RSA token from his/her old designation.”

Sd/-
(RAJESH TUTEJA)
COMMISSIONER OF INCOME TAX (ADMN & TPS)
NEW DELHI

Copy to:

01.  All Principal Chief Commissioners of Income-tax and Principal Directors
General of Income-tax, Delhi Region, New Delhi. ,

02. All Chief Commissioners of Income-tax and Directors General of Income-
tax, Delhi Region, New Delhi.

03. The Principal Commissioners/Commissioners of Income-tax, Delhi- 1 to
24, Central-1to 3, TDS-1, TDS-2, New Delhi.

04. The Commissioners/Directors of Income Tax, APA, Computer
Operations, Exemptions, T & CI, Audit-14& 2, ITAT Judicial, Appropriate
Authority, LTU, DRP, Intl Tax-1to 3, Transfer Pricing-1 to 3, New Delhi.

05. The Addl. Director General of Income Tax (Expenditure Budget),
Recovery, IT, Audit,, Infra-14& 2, Investigation-1& 2, L & R-1& 2, TDS,
TPS, Vigilance, HRD, New Delhi. '

06. The Addl. Commissioners of Income Tax, Coordination, Personnel,
Vigilance, New Delhi.

07. The PS to the Income Tax Ombudsman, New Delhi.

08. The Deputy/Asstt. Commissioner of Income Tax
(Admn)/(Coord)/(Finance)/ (Litigation)/(Vigilance), New Delhi.

09. The Sr. Accounts Officer, CIT's Field Pay Unit, New Delhi.

10.  Personnel Book.

11.  Officers concerned.

12.  The AD (OL) for immediate circulation of Hindi Versiop.
13.  All recognized Associations, New Delhi. W
(MAIMUN ALAM)| 1) §

JCIT (OSD)HQRS-PERS.) (GAZETTED)
NEW DELHI
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